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BEFORE T L GREEN TRIBUNAL 

PRINCI CH, NEW DELHI 

ORIGINAL APPLICATION NO. 80/2025 

IN THE MATTER OF: 

Basanti Devi & Ors. 

.............. Applicants 

Versus 

PWD, Bhatwari, Uttarkashi, Uttarakhand & Ors 

.............. Respondent(s) 

REPLY AFFIDAVIT ON BEHALF OF THE RESPONDENTS 

I, Ranjeet Singh S/o Late Shri Manohar Singh aged about 54 

years Office At Chief Engineer Level-II, Zonal Office, PWD, 

Dehradfin, do hereby solemnly affirm and state as under. 

1. That 1 am working as Zonal Chief Engineer, PWD, 

Déhradun, in the above noted matter and as such am 

well conversant with the facts and records of the case 

and hence competent to swear this affidavit. 

\ b
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2.  That vide order dated 19.12.2025, this Tribunal was 

pleased to pass the following order: 

5. Having regard to the report of the joint 

Committee, we are of the view that the 

Applicant is required to be appropriately 

compensated for the loss suffered by him and 

simultaneously action is also required to be 

taken against those who have committed such 

an illegality which resulted into loss to the 

Applicant. 

6. The Applicant has pointed out that there 

was an injunction decree of Civil Court dated 

15.01.2021 (page 12) in his favor wherein the 

State of Uttarakhand was also a party yet 

violating the said decree the action against the 

Applicant has been taken by the Respondents. 

7. In such circumstances, we direct the 

Respondent No. 3-Chief Secretary, Government 

of Uttarakhand to look into the entire issue and 

take into the account the report of the joint 

committee and ensure appropriate 

compensation is determined and paid to the 

Applicant and action is taken against the 

concerned Officers who had cause damage to 

the orchards/land of the Applicant. 

'8 
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8. Let this exercise be completed by the 

Respondent No. 3 within a period of two 

months and action taken report be submitted 

before the Tribunal. 

3. That when the matter came up for consideration on 

9.3.2026 this Tribunal was pleased to pass the following 

order: 

4. No reply on behalf of the Chief Secretary, State of 

Uttarakhand in compliance of the previous order has 

been filed till now. Hence, we require the respondent 

no.3- Chief Secretary, Government of Uttarakhand, 

either to appear virtually himself or through some 

higher officer of the State on the next date of hearing 

and apprise the Tribunal about the action taken in 

pursuance to the order dated 19.12.2205. 

5. We expect that the State will take a sympathetic 

view in the matter and will duly consider the 

grievance of the applicant, who has suffered the 

loss and take action to suitably compensate him. 

4. That pursuant to the above directions, action was taken 

in a timely manner for compliance and the Action taken 

\ 
report is submitted. 
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It is submitted that The Hon'ble Prime Minister of India 

had proposed Uttarakhand Winter Tourism Programme 

in Village Mukhwa and Harshil in Bhatwari development 

block of Uttarkashi district on 27.02.2025 for the winter 

stay of Mother Ganga, which was completed on 

06.03.2025 in view of bad weather at that time. As per 

thé said Programme, instructions were received from the 

District Magistrate Uttarkashi through Office Order No. 

33/CP U-DM/2025, dated 27.01.2025 to make all the 

desired flawless preparations/arrangements as per the 

dignity of Hon'ble Prime Minister. By the said order, 

PWD was ordered to construct a parking in Village 

Mukhwa. There was a dead end in village Mukhwa at 

the end of Harshil-Mukhwa motor road, where the work 

of widening the narrow space for turning the vehicles 

and being of urgent nature in view of the security of 

Hon'ble Prime Minister was done promptly by PWD, as a 

result of which the parking was constructed by cutting 

Khasra No. 1435, 1436, 1437 and 1438 of farmer 

Basanti Devi.
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Upon examining the records, the Joint Committee 

constituted by the Hon'ble National Green Tribunal, New 

Delhi, found that 19 trees of various species were felled 

in Basanti Devi's Khasra Nos. 1435, 1436, 1437 and 

1438. As per the Committee's suggestion, the affected 

land has been cleared. 

The restoration work should be done by demolishing the 

existing parking lot, removing concrete debris and filling 

material and restoring the original condition of the land. 

The orchard should be replanted with apple trees of 

sfiitable species under the technical guidance of the 

Horticulture Department. 

In.compliance with the restoration plan, the PWD has 

demolished the parking lot, built a wall around the 

petitioner's cultivable land, and leveled the field by 

filling it with soil. The construction of the boundary wall 

is in progress (Restoration Plan Annexure-1). 

After the work is completed within one month, the 

restoration work of the apple trees will be done under 

the technical guidance of the Horticulture Department. 

(Photographs of the work done Annexure-2) 

L
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10. 

11. 

13. 

As per the decision given by the Hon'ble Tribunal, on the 

basis of the report received from the Horticulture 

Department for the loss suffered by the petitioner, the 

payment of Rs. 2,64,016.00 has been sent to the bank 

account of the petitioner through online medium, as per 

the top variety of apple through Sub-Treasurer, 

Bhatwari on 24.03.2026 (Copy of report and bill are 

Annexed as Annexure-384). 

That the Execution Case no. 03/2025, Basanti Devi vs. 

Executive Engineer, PWD and others, is pending in the 

District Court, Uttarkashi. 

Thus in compliance with the order of the Hon'ble 

National Green Tribunal, the petitioner, Mrs. Basanti 

Devi, has been paid Rs. 2,64,016.00 as recommended 

by the Joint Committee. (Copy of proof of payments 

Annexed as Annexure-5). 

That in accordance with the restoration plan, the PWD 

has demolished the parking lot, erected a wall around 

the petitioner's cultivable land, and leveled the field by 

3
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filling it with soil. Construction of the boundary wall is 

in progress. Upon completion within one month, the 

apple trees will be replanted under the technical 

guidance of the Horticulture Department. 

14. It is submitted that the parking lot in Mukhwa was 

constructed in response to the state's needs and 

urgency, therefore no departmental officer is at fault. 

15. In view of the above stated facts, it is prayed that the 

appearance of Chief Secretary, Government of 

Uttarakhand may be dispensed with and he may be 

exempted from appearance. 

DEPONENT 
VERIFICATION: 

I hereby verify that the contents of my above affidavit 

are true and correct to my knowledge, belief and information 

derived from the records of this case. No part of it is false 

and nothing relevant has been concealed therein. 

Verified at Dehradun on this  28th of March, 2026. 

Signed & N”f‘/{,b?/ r igned, Swpm il L, @ 
by Shri/?() )é \/ 

who is identified by Shfi.. ..1.7.{.( ...... 

/’fl/fl DEPONENT 
Qath (mmn iissloner 

Dehradun 

7?4"/% 
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Report 

Hon'ble National Green Tribunal vide iCs interim order dated 

19.09.2025 in the OA No. 80/2025, Basanti Devi and Others V/s State ol 

Uttarakhand through District Magistrate and others. made a committee for 

inspection of the subjeet parking and orchard in Mukhwa village of district 

Utiarkashi (Uttarakhand) to assess the damage done to the orchard. The 

committee visited the site on 01.11.2025. thoroughly inspected the Parking 

and orchard and directed to make a restoration plan for the orchard. In 

compliance to the above the restoration plan is made in which following 

work will be done by PWD Bhatwari in the direction of Chiel Horticulture 

otficer Uttarkashi. 

» Construction of protection wall. 
e Construction of Boundary wall. 

e Construction of Access path to orchard. 

e Filling of Earth. 

e Re-plantation of 19 apple trees (as Suggested by the 

committee). 

The rates for construction work is taken from central SOR (Schedule 

of rates dated 24.08.2024) of PWD Uttarakhand currently applica
ble in this 

area while for plantation work the rates are as per sanction
ed rate vide 

Government order no. 1/156716/X11-3/23/10(10)/2023 dated 25.09.2023 o
f 

Horticulture department of Uttara
khand. 

Hence the Restoration Plan for the cost of Rs. 8,03,114
.00 is presented 

for further directions. 
\ 
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w156, 16 fxi:3/23/10010)/2023 

A2 AR e 
g 

TTIRYVE W | 
Q@ 

e, 

JUM T W SRR Ry 
IERTATE | 

G v ua B Y g A i 5 Fam, 2023 

R 3 @ Ry wan amae o (o daey) @ A/ faffeai /@ vl 
Wit Prateor & wraeer ) 

T, 
) SULEE Rvad aned wAiw—1104 /% AR/ 2028-24, Rl 18.08.2023 7 
A 3 Wi RER g8 w we m PR g ¢ e P oo arn £ 
Al g8 Pl e wiwn-1 /89243 / 2023 7 16(09) / 2021, fEAIE 06.01 
2023 & AP XA g2 Ve & afy wE anmrh droen @ daer) ¥ M-, 
MM-111, Wi smnRRa wem s vt frd o g Swrraes W a9 
@ el g e T e sruR frefafa amw s fafifai /@y o ot 
@ arfi= sfi woare e gl wer o #- 

1~ IRl @y @ 47 IO @ {4 i & arenfa gt 
1 60 v SEH W et @ @ afy wew amre we 
TTE: QH0-9, THOTHO—111, Feferr W oy geirie weverw snenfke urr 

wenfid R ST | 
2— I RO 2 IR AR — FER AT @ ety W9 @Y ey we 

M ararEl &g TE-9 muiRe aft e SuE (qe Mef @) Wew-goo Wiy 
vwe (e @ g 225 Fo x2 Moy R g@ AT WO 12,36,500 /— Wiy 
qog 21 gaeA-111 oneTia it e vam (@@ et @) Wen-s40 why v 
(it @ g8 3 do x 26 Mo} Rrve g@ AT 0 7,86,000/— FRY vy aen 
defert omufa s Sar (e el @ we-aa0 W TES (et B o g 
o x 3 Ho} Rraa g@ @ w0 3,34,000/~ SR T @l Rwmmr P 
faawor Prevad 2— 
F- QA9 FAA We e AEIRT 9 B aif wem anme @ e i 
- 
[= P faaRur [ aRY o) 

i 0 3) 
{1 [Land Preparation/development 40,000 
2_[Pu Digging & filling (2x2x2 f1.) 60,000 

3 [Cost of Planting Material (@Rs 300 per plant) (Total Plants- 2,70,000) 
900) (Spacing 2.25mX2.00 m) (3-5 feathers) 
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C_‘«‘"_‘M'L“’.’L"Iblc Fertilizers (20:20:20 ; i 4‘5"99:” 
5_|Plant Protcction Chu\ - -(-_"f’_)] 

[6 [ Trell - 

7 N’Iltrd-irrign(ion with Installation 
3 JAnt-Hail NeUwith Installation 
9 Mulchiug Mat 100 GSM 
10 |Angle iron supported barbed wire fencing with 5§ wire| 

horizontal, 2 wire diagonally, ungel iron 7 [ in height, 5.5 {t 
iabove ground and 1.5 f below ground 

| Total 
TR FANTA ST D AmIRe da 7 oy e anTr ) ende i 2y 

m’. o R AR wfr 
@ (w0 A )| 

1 _|Land Preparation/development 40.190_-0 
2 |Pit Digging and filling (2.5%2.5x2.5 L) 35,000 
3 |Cost of Planting Material (@Rs 300 per plant) (Plants- 540) 1,62,000 

(3.00mX2.50m) (3-5 feathers) 
4_|Compost and water soluble Fertilizers (20:20:20) 7,000 
5 _|Plant Protection Chemicals 5, (fié‘ 
6 _|Micro~irrigation with Ingtaflation 30,000 
7 _|Anti-Hail Net and GI Poles with Installation 27,0000 

! 8 [Mulching Mat 100 GSM 45,000 
; S lAngle iron supported barbed wire fencing with 5 wire| 1,92,000 

horizontal, 2 wire diagonally, angel iron 7 ft in height, 5.5 fi] 
above ground and 1.5 ft below ground 

Total Cost 7,86,000] 
T— AN SR Ve B WaH 4NTE! 9 RISl 3G AME— 

B P faeRor T ufey vwe 

(w0 ) 
| |Land Preparation 10,000 
2 |Pit Digging and filling (3x3x3 ft.) 30,000 

3 [Cost of Planting Material (@Rs 150 per plant) (Plants~440) 66,000} 

(Spacing 3mX3m) (3-5 feathers) 4 

4 _|Compost and Fertilizers 4,000 
5 |Plant Protection Chemicals 2,000/ 
6 [Micro-irrigation with Installation 30,000 

7 |Angle iron supported barbed wire fencing with S wire| 1,92,000! 
horizontal, 2 wire diagonally, angel iron 7 fl in height, 5.5 ! 
2bove ground and [.5 fi below ground 

Total Cost 
g_zfifizfigg—fimflmfioaafifiwooéofiflvn‘»mm'vfism 
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i A-Cost Estimation of Construction of protection wall, Boundary 

: o] Quantity | Raie(Rs) | Amount | | 
el | (Rs)_ | 
| Construction of Stone Masoury 1 ] 

Protection wall, 

@ | Excavation in foundation for retaining, | | 1 “ 

| ! breast walls ete, in all types of soils and 464.10 / Vo 

| rocks including all lead, lift and disposal | 62x0.6x0.20= 7 44 Rs/Cum | 3.45290 /| 

f of surplus material-as per direction of . (‘ux;x i 

H engineer — in - charge, as per drawing (SOR item I- 

} and technical specifications Clause 2) i 

| 305.1 of MORD Specification. 1R 

(d) | Random Rubble Stone Masonry laid T 

|| Dry, in breast walls, retaining walls, etc. | 62x0.6x12=44.64 3641.707 | 1,62,565.49/1 
| including supply of all material, labour, Cum Rs./Cum 
1 T&P and royalties etc. complete as per 

| drawing and technical specifications (SOR item 1- 

| Clauses 702, 704, 1202 & 1203 of 3) 

MORD Specification. | 

" 1{c) | Random Rubble Stone Masonry laid in | f 

1:6 cement and sand mortar, in breast 62x0.6x1.0=37.20 5655.40v | 
{ walls, retaining walls, parapets, Cum Rs./Cum 2,10,380.88 

scuppers, etc. including supply of all . 

| material, labour, T&P and royalties etc. . (SOR item 1- 

| complete as per drawing and technical 4) 

i specifications Clauses 702, 704, 1202 & i 

S
 

wall, Access path (o orchard and Filling of Earth 

| 1203 of MORD Specification. | 

- 1(d) | Providing concrete for plain/ reinforced 

!concrele in open foundations complete 62x0.6x0.10= 3.72 7818.60v" 29,085.1?/ 
| as per drawings and technical Cum Rs./Cum 
specifications Clause 802, 803, 1202 & (SOR i 

1203. P.C.C grade M 15, Nominal mix 7nem 
| (:25:5) 1420 

2. [Earth Filling. 
| 

Aa). | Filling in foundation trenches as per 50x5.5x0.90= 247.50 298.00v | ] 

drawing and technical specification Cum Rs./Cum 
Clause 305.3.9, Earth filling (For . 73.755.00 5.3.9, (SOR item | U 

| marshy soil). 1122 | 4 

3. !'Conslrutlion of B-wall. [ ] 

3a) | Brick masonry work in cement mortar in 1x62x0. 1 ]‘5N| 0= 7590.50 \/L 1 

foundation complete excluding pointing 7.13 (‘i’“ Rs/Cam 1 0254572 /1 
and plastering as per drawing and 2 IVO‘E'I‘TO(;J"\]‘O : (SOR iten | 
technical specifications Clauses 600, um S R 
i 7.13+1.11= 8.24 cum [1-5-2) 1202 & 1203, Brick masonry in 1:4 

cement mortar. — J» = . 
i 

sty i 

AR wes @efrelio 
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S —— — 
o) | Plastering with Cement Mortar (1:4), 15 | 1x62x1.0 = 62 Sqm 248.70 v/ = 

| | mm thick on brickwork in substructure 
Rs./Sqm 15.419 4‘0/ 

| | as per technical specification 
. 

(SOR item 9- 

| - — 13) 

:J./- Construction of Access path to 

i orchard. 

_.‘4/(3)’ Plain/reinforced cement concrete in 10.5x1.2x0.125=1.58 9280.60 vV l 

i substructure complete as per drawings 6x0.23x0.23=0.32 Rs/Cum 

‘ and technical specification Clauses 802, |[(15/2)x1.2x0.18=1.62 32,66775/ 

H 504, 805, 806, $07, 1202 ans 1204 (For 
(SOR item 

height upto 5 m) P.C.C. grade M 20, 1.58+0.32+1.62=3.52 12-5-2-1) 

| Nominal mix (1:2:4) 

[%(b). | Supplying. fitting and placing HYSD bar | 66626.30v 

i reinforcement (Fe 415) in substructure i (1.58+0.32)x Rs./MT 14,924-29‘/ 

{ complete as per drawings and technical 1.5/100x7850/1000= : 

| specitication Clauses 1002, 1005, 1010 0224 MT (SOR item 

& 1202 
12-6) 

B Dismantling of Interlocking Tile and | 

WBM Work. 

5(a). | Dismantling Brick/Tile Work 207.90 vV~ 

Dismantling of existing structures like 50x5.5x0.08=22.00 Rs./Cum 6,553»30\/ 

culverts, bridges, retaining walls and Cum 

other structures comprising of brick 
(SOR item 2- 

masonry, including disposal of 
6-D) | 

unserviceable material and g the 
| 

serviceable material with all lift and lead | 
' 

of 1000 m as per Technical Specification 

Clause 202. Dry Brick Pitching or Brick 
| 

Soling. 
| 

5(b). | Dismantling of Flexible Pavements 50x5.5x0.15= 41.25 78710V 

Dismantling of flexible pavements and Cum Rs./Cum 32,467.88 

disposal of dismantled materials upto a 
¥ : 

lead of 100 m, stacking serviceable and 
(SOR item 2- 

unserviceable materials separately as per 
14-1-B) 

Technical Specification Clause 202, 

| Granular courses. 
| 

Total ] ! 6,43,8\8.26/ 

Add GST | 1,15,887.29 
18% | / 

Total (A) | 7,59,705.55 
v V| 
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B- Cost Estimation of Re-plan
tation of 19 Apple trees in 0

.031 ha 

[ sn Particular of Item 
Quantity Rf.l e ( 512 (Rs) 

No. 
| (with GsT) | .\ ((_)/ 

1. | Land preparation. 
0.031x2471= ]0‘/000 v 770.0 

0.077 acre Rs./acre I
 

3| Pit digging and filling. 
0.031 x2471= 30,000 7 2,310.00 / 

| 
. 0.077 acre Rs/acte | oo™ 

3. | Cost of Planting material (@
Rs. 150 0.031 x2.471= 66,000 ~ 5.082.00 

per plant (plants-440) (spacing 
0.077 acre Rs./acre 

{ 3mx3m) (3-5 feathers) 
r/ 

4. | Compost and fertilizers 
0.031 x2.471= 4,000 308.00 / 

L 
0.077 acre Rs./acre E—

 

5. | Plant protection chemica
ls. . 0.031 x2.471= 2,000 154.00 / 

1 
0.077 acre Rs./acre 

o 

76, | Micro irrigation with installation. 
- Lump sum 20,000.00 

7. | Angle iron supported barbed wire 
. - 

fencing with 5 wire horizontal, 2 wire 
0.031 x 2.471= 1,92,000 / |4,784.00/ 

diagonally, angle iron 7 ft. in height, 
0.077 acre Rs./acre 

5.5 fi. above ground and 1.5 ft. below 

ground. 
Total (B) 43,408.00 Y 

qeH kRIE] 
Exieats 
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Abstract of Cost (ALSLIS R SIS LY 

Particular of Item 

— - e 

1 A- Cost Estimation of Construction of 
protection wall, Boundary wall, 

Access path to orchard and Filling of 
Earth 

— 

__;“—Iw;;lr( Rs.) 

7,59,705.55, 

| 2| B- Cost Estimation of Re-plantation of 4340800 

I 19 Apple trees . - 35 / 

i 55 /| [ | Total Cost of Restoration of Apple Total (A+B) | 8,03,113.55/ 
} orchard. 

1 Say(Rs) | 8,03,114.00, 
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ANNEXVRE - 2, 

Accuracy: 300.0 m 
\Azimuth: 120° (SE) 
Pitch: -0.2° (-2.4°) 
Time: 03-26-2026 13:23 

e 24022026 13:41 
‘Note: 3128PC33I (Xiaomi) 
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B-Cost Estimation of Re-plantation of 19 Apple trees in 0.031 ha 

TSL Particular of Item Quantity Rate (Rs.) Amount 
No. = (with GST) (Rs.) 
1. | Land preparation. 0.031 x2.471= 10,000 770.00 

0.077 acre Rs./acre 
2. | Pitdigging and filling, 0.031 x2.471= 30,000 2,310.00 

0.077 acre Rs./acre 
3. | Cost of Planting material (@Rs. 150 0.031 x2.471= 66,000 5,082.00 

per plant (plants-440) (spacing 0.077 acre Rs./acre 
3mx3m) (3-5 feathers) 

4. | Compost and fertilizers 0.031 x2471= 4,000 308.00 
0.077 acre Rs./acre 

5. | Plant protection chemicals. 0.031 x2.471= 2,000 154.00 
0.077 acre Rs./acre 

6. | Micro irrigation with installation. - Lump sum 20,000.00 

7. | Angle iron supported barbed wire 
fencing with 5 wire horizontal, 2 wire 0.031x2.471= 1,92,000 14,784.00 

diagonally, angle iron 7 ft. in height, 0.077 acre Rs./acre . 

5.5 fi. above ground and 1.5 ft. below 

ground. 
Total (B) 43,408.00 
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Devi 
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*Remarks / Rejection Details 

S.NO [Remarks / Rejection Remarks By Date 

1|As per government order sanction order is incorrect // REJECTED BY TREASURY 24-MAR-2026 
OFFICER 

20f2 Print Date : 24-Mar-2026
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Outlook

Re: Service of Interlocutory Application Affidavit in O.A. No. 80/2025 – Basanti Devi & Ors. vs.
Executive Engineer, PWD Bhatwari & Ors.

From dhruv tamta <tamtaadvocates@outlook.com>
Date Sat 2026-03-28 15:38
To Abhinav Raman semwal <semwalabhinavraman2985@gmail.com>

2 attachments (8 MB)
REPLY AFFIDAVIT ON BEHALF OF THE RESPONDENTS.pdf; index.pdf;

Sir/ Madam 

Please find attached copy of the Reply Affidavit on behalf of Respondent  (PWD).

regards
Dhruv Tamta
Advocate
+91-9899989917

Disclaimer: The content of this electronic communication is intended solely for the use of the individual or entity to whom it is addressed and any others
who are specifically authorized to receive it. It may contain confidential or legally privileged information. If you are not the intended recipient you are
hereby notified that any disclosure, copying, distribution or otherwise placing reliance on the contents of this information is prohibited and may be
unlawful in certain legal jurisdictions. If you have received this communication by error please notify the sender immediately and then delete it from your
system.

Security Warning: Although this e-mail and its attachments are believed to be free from any virus, it is the responsibility of the recipient to ensure that they
are virus free.

P Please consider the environment before printing this e-mail.

From: Abhinav Raman semwal <semwalabhinavraman2985@gmail.com>
Sent: 03 December 2025 10:37
To: tamtaadvocates@outlook.com <tamtaadvocates@outlook.com>
Subject: Service of Interlocutory Application Affidavit in O.A. No. 80/2025 – Basanti Devi & Ors. vs. Executive
Engineer, PWD Bhatwari & Ors.
 
Service of Interlocutory Application Affidavit in O.A. No. 80/2025 
– Basanti Devi & Ors. vs. Executive Engineer, PWD Bhatwari & Ors.

Respected Sir,

Please find attached herewith the following documents on behalf of the Applicants in the above-
mentioned matter pending before the Hon’ble National Green Tribunal, Principal Bench, New
Delhi.

3/28/26, 3:38 PM Inbox - dhruv tamta - Outlook

https://outlook.live.com/mail/0/id/AQQkADAwATMwMAItYmUwNi1mMDMyLTAwAi0wMAoAEAAr%2BgV5HVCyTLWlfGdtWVK3 1/2
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These have been duly filed before the Hon’ble Tribunal.

This may kindly be treated as due service of the above documents upon you.

Kindly acknowledge receipt.

Regards,
Basanti Devi
PARTY-IN-PERSON
E-mail: semwalabhinavraman2985@gmail.com

Attachments:
Interlocutory Application in OA 80 of 2025

3/28/26, 3:38 PM Inbox - dhruv tamta - Outlook

https://outlook.live.com/mail/0/id/AQQkADAwATMwMAItYmUwNi1mMDMyLTAwAi0wMAoAEAAr%2BgV5HVCyTLWlfGdtWVK3 2/2
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